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Mr. Depa(y*Spnker: Shri Jogendra 

Sen.
Shri Jadhav: Sir, before the hon. 

Member begins to speak, let us be 
fortunate enough to know how many 
Acts are there and what are their 
names.

Mr. Deputy-Speaker: That point was 
already disposed of, I am told, by the 
Chairman.

Shri Jadhav: What difficulty is there 
in stating the names?

Mr. Deputy-Speaker: The Chairman 
has given directions that the list be 
given

Shri Jadhav: After this Bill is pass-
ed?

Mr. Deputy - Speaker: Before it is 
parsed

Shri Jogendra Sen (Mandi): Mr. 
Deputy-Speaker, Sir. At the very start 
T should like to thank you for having 
given me this opportunity to speak on 
a very important piece of legislation. 
The Bill which is before us does not 
<>ven mention any of the Acts which it 
seeks to validate It dot's not also 
mention the resolutions and other 
things which the defunct Assembly 
passed from 1st July, 1954 to 31st 
October, 1956. I will not, therefore. 
*ay anything at this stage on the merits 
of the legislations of which even a list 
has not been supplied to us. But the 
Chair has very kindly said that a list 
will be supplied by the Government. 
If and when that list is supplied to 
us and, as my hon. friend on the 
opposite benches just said—when 
these Acta also are supplied to us, or 

Ml L.S.D.—7.

at teut made available to us soma- 
ho«T—I mean those so called Acts 
which are said to have been already 
passed— the defunct Assembly of 
Hitf&chal Pradesh.

Mr. Deputy-Speaker: Then he might 
spe*k after the list is supplied. We 
sha?1 now proceed to the next item— 
Present Trends in the Export Trade. 
Shri Lai Bahadur Shastri.

15 Jus.
PRESENT TRENDS IN THE EXPORT 

TRADE.
(he Minister of Commerce and 

Industry (Shri Lai Bahadur Shastri):
Sir, I beg to move:

‘That the present trends in the 
export trade of India, and the state 
of the textile industry which con-
tributes materially to that trade, 
be taken into consideration.”
I am thankful to you that an opopr- 

tun*ty has been given to us to have «  
full discussion on the problems of the 
textile industry as also on general ex-
ports. It is well known that the pro-
gress of rapid industrialisation in the 
country is largely tied up with our 
cap acity  to pay for the import of 
machinery, industrial equipment and 
industrial raw materials. We have 
ustfd up a greater part of our foreign 
exchange reserves in building up the 
coiintry’s industrial potential. Our 
import requirements to maintain 8 
steady rise in industrial and agricul-
tural production continue to be heavy. 
We can pay for these requirements 
only if we succeed in augmenting our 
export earnings. The setback which 
our efforts in this direction have 
recently received is, therefore, a 
matter of great concern to us all. N

With your permission. Sir, I will try 
to place the present position in its 
proper perspective. It was in the 
year 1934 that the Commerce and 
Industry Ministry initiated special
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steps to build up the country’s export 
potential. One of the first such steps 
was the formation of Export Promo-
tion Councils for specific commodities 
with considerable export potential. 
The Cotton Textile Export Promotion 
Council came into being in October, 
1954, and ten other Councils each 
dealing with the specific commodity 
were set up in the following years. 
The Commodity Boards for Coffee, 
Tea, Coir, Handicrafts and Handlooms 
were asked to pay special attention 
to export markets and the State Trad-
ing Corporation and the Export Risk 
Insurance Corporation were organised 
in 1956 and 1957 respectively in an 
effort to build up our export trade.

Steps were also simultaneously 
taken to strengthen a Directorate of 
Exhibition and Commercial Publicity 
to re-vitalize the Director-General of 
Commercial Intelligence and Statistics 
and to strengthen our trade repre-
sentations abroad In July, 1957, the 
Foreign Trade Board was set up to 
co-ordinate and guide the country’s 
commercial effort and the Directorate 
of Jbtport Promotion was organised to 
implement the Board's decisions and 
to provide prompt and effective ser-
vice to the exporter.

These organisational efforts, to-
gether with the number of other mea-
sures which were taken over the last 
two to three years and to which I 
propose to refer a little later, made 
it possible for the country to claim 
for itself a share of the improvement 
in international trade.

It will be recalled that in 1954 our 
export earnings stood at Bs. 558 
cpar»- In 1955 our exports reached 
tfa  figure of |bs. 802 crores. A further 
improvement was recorded in 1956, 
bringing up the total for that year to 
Bs. 613 crores. This improvement was 
maintained ter the first nine months 
of 1957. But the effects of recession 
in economic activity In come of the 
highly industrialised countries o f the 
world began' to be felt ip the last 
quarter of that year.

In October, W 3, exports shrank by
Bs. 8 crores and although there was 
some improvement in November, the 
downward trend was resumed in 
December, 1957. Export earnings con-
tinued to decline over the first five 
months of the current year until the 
lowest point was reached in June, 
when partly because of the strike in 
our ports, we earned only Rs. 28 
crores.

I am, however, somewhat relieved 
to report that from July, 1958, the 
trend can be described to have taken 
a hopeful turn. In July, the earnings 
mounted up once again to the more 
satisfying figure of Rs. 54 crores and 
in September, 1958, the performance 
was on par at over Rs. 58 crores with 
the figure for the corresponding month 
in the last year.

There is reason to believe that the 
hopeful trend in our export trade 
which has been noticed in the third 
quarter of the current year will en-
dure. True we cannot afford to be 
complacent but I would also like to 
suggest that we need not, at the same 
time, feel unduly depressed by the 
disheartening experience of the nine 
months ending June, 1958. This dec-
line, as I have said before, had in fact 
resulted largely from the decline in 
commodity prices, and from the set-
back in economic activity in some of 
the highly industrialised countries of 
the world, more particularly in the 
United States and later in Western 
Europe.

The House will be interested to 
know that imports into industrially 
advanced countries suffered a signi-
ficant decline during (his period, and 
consequently most of the undeveloped 
countries dependent on the export of 
primary products were unable to 
maintain a high level of imports. 
The export earnings of some of the 
South American countries declined 
by nearly 25 per cent and of aojfte of 
our neighbours shrunk by is  tmx$ as 
20 per cent My colleague had 
sion fo tell the House fWi iqoipjbf
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that on an average the unit value of 
the export of iw e  opr primary 
imduQt« slumped during this period 
fay a« much as 19 to 20 per cent. 
Bo, there has been a widespread re- 
«wripR in international trade and we 
Jtfnre also h m  effected by it.

I would also crave your indulgence 
to call attention to soma bright spots 
in this otherwise depressing picture. 
It is important for the House to know 
r̂hat we have been able to achieve 

during the last nine months. Partly 
as a result of the fall in prices of 
imported industrial raw materials and 
partly in consequence of the tight im-
port policy we have been following, it 
his been possible, even during this 
period of nine months, to narrow down 
the gap between our exports and 
imports. For instance, during the 
months January to September, 1957, 
the adverse balance of trade had ag-
gregated to Rs. 265’ 8 crores. During 
the same period this year, the gap 
between total imports and exports 
had come down to Rs. 157'5 crores 
only. Indeed, the trade figures for 
the month of September 1958, which 
are the latest available, show that 
during this month, we were fortuna-
tely able to realise a small surplus 
It is also somewhat encouraging to 
note that in the face of falling de-
mand.. it was possible for us to secure 
quantitative increases in the export of 
tea, cashewnuts. tobacco and linseed 
oil. We also succeeded at the same 
time in improving significantly our 
cash earnings from the export of some 
of our manufactures, notably sewing 
machines, Are extinguishers, some 
small machinery items, leather manu-
facturers, woollen piecegoods andartl- 
ftdal silk fabrics. It is true that 
manufactured items still constitute 
only a small fraction of our foreign 
trade. 9ut the success of our con-
centrated efforts we have been able to 
achieve in this limited field, coupled 
with quantitative increases in some 
traditional items, serve to reinforce 
eooMwea to the resilience of our 
economy.

NtfrerJbeJefs, for many years to 
come, we Have to continue to depend

for our export earnings mainly an our 
staple items of export. It is for this 
reason that the fall in export earn-
ings from cotton textiles, manganese 
ore, gunnies, castor oil, hides and 
skins, raw cotton and raw wool, has 
caused us special concern. I propose 
to deal at some length with the pro-
blems of the textile industry. In ex-
porting textiles we really face an 
uphill task.

Exports for the January to Septem-
ber, 1958 both mill made and hand- 
loom. were about 467 million yards. 
On this basis, our annual exports for 
the current year would be of the 
order ot 625 million yards. Judging 
from the 1957 figures, which stood 
at 878 million yards, the drop has been 
considerable. I would, however, say 
that such drops have occurred in the 
past. In 1950. for example, we ex-
ported over 1,100 million yards, but 
in 1951. they dropped to 778 million 
yards and further dropped to 602 
million yards in 1952. That, of 
course, gives us no satisfaction and we 
have to go carefully into the causes 
of the current decline.

Apart from the general recession in 
the western countries in the latter 
half of 1957, there has been a shrink-
age in the international trade in cotton 
textiles. Many countries are setting 
up their own textile mills. We have 
also had to face more serious com-
petition in this shrinking Held; and 
some countries have had, because of 
their own foreign exchange difficul-
ties, to restrict imports.

Whan the first signs of this decline 
were noticed earlier in the year, I 
had set up a high power committee 
on which all interests were repre-
sented, to go into the several pro-
blems of textiles. Ibis committee, as 
you are aware, has examined all Iheee 
aspects. Certain specific suggestions 
were made by the committee to im-
prove our exports and Government 
have, after careful consideration, im-
plemented several measures in pursu-
ance of those suggestions.
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In the import policy programme for 

the current half year, facilities have 
been provided to exporting mills to 
obtain their requirements of textile 
chemicals and dyes; m the case of 
co-operatives, they have been enabl-
ed to import finer counts of yam in 
addition to dyes. We have also per-
mitted mills to obtain their require-
ments of special machinery. Facili-
ties for importing foreign cotton have 
also been provided subsequently on 
the recommendations of the Cotton 
Textile Mills Federation.

Hon. Members would be naturally 
much concerned with the state of our 
textile machinery. Our this morning 
questions were asked about the clo-
sure of mills. The textile enquiry 
committee noticed that a large majo-
rity of the machines m existence to-
day were installed more than 40 years 
back and had outlived their useful-
ness. In fact, it would perhaps be 
almost impossible to revive some of 
the closed mills. Their machines are 
so old and outmoded that these mills 
m^y have to be wound up ahd it will 
be almost impossible to revive them. 
Against this background the Com-
mittee also referred to the definite 
preference in the markets abroad for 
flawless cloth produced only on auto-
matic looms and indicated that our 
mills in due course should equip 
themselves with a large number of 
such looms I hope the industry, in 
co-operation with labour, would take 
note of these observations and avail 
more liberally of the facilities avail-
able to them. In regard to additional 
automatic looms for export promo-
tion, the stringent conditions for in-
stallation have been sufficiently relax-
ed and I hope the industry will fully 
avail at these facilities and instal
3,000 automatic looms under this 
scheme at an early date. I also hope 
the industry will make better use of 
the facil'ties available with the 
National Industrial Development Cor-
poration and devote greater attention 
to the re-equipment of the industry at 
an early dat*.

I do not now propose to deal at 
length with other commodities. But 
I would only like to say that with 
some difficulty, we have been able to 
maintain the exports of iron ore and 
other minerals at a reasonably high 
level. But the difficulties of the 
steel industry in the United States 
and in Europe have caused a 
sharp fall in the international 
demand for manganese ore, the im-
pact of which has been more keenly 
felt in producing areas such as India, 
which are situated at considerable 
distances from consuming mills.

As regards agricultural products, 
however, the position is somewhat 
different; our agricultural products, 
notably cottqn, oil seeds, oils, oil 
cakes, spices, tobacco, fruits and vege-
tables are well-known throughout the 
world. But because of the rising level 
of demand at home, we have been 
unable to release sufficient surpluses 
for sale in overseas markets. Recently 
m spite of the fear that the prices of 
vegetable oil or groundnut oil will 
rise, we have announced quotas for 
the export of groundnut oil and other 
edible oils and a substantial part of 
the quota announced for the ground-
nut oil has been utilised. It is essen-
tial that wo should concentrate on the 
export of edible oils There is no 
doubt that there is a great demand 
for our oils in foreign countries. We 
have to concentrate on the export of 
oils, and I have no doubt that in a 
few months time it should be possible 
for us to release larger quotas for 
export. But, side by side, it is essen-
tial that our production should also 
increase, in all kinds of oils whether 
it is groundnut oil. mustard or other 
oils We have recently discussed that 
with the Food and Agriculture Minis-
try and every effort is being made to 
increasing our production of oil seeds 
etc. If production goes up, it will 
not affcet internal consumption and 
our consumers in the country and It 
will also help in the furtherance of 
the export of those commodities.

There are many other items which 
can reasonably be expected to yield
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increased export earnings. These arc 
raw wool, hides and skins, coal and 
•offee. The real difficulties in all 
these items is not one of salesman-
ship but of production and prices. 
The problem of production has to be 
solved, and it is true it may take 
some time. But we must pursue that 
effort Nevertheless, 1 would like to 
tell the House that we are doing our 
best in this regard and given deter* 
mined effort on the part of those con-
cerned, it should not be too difficult 
for us to generate significant surplus 
for export to overseas markets.

So far as Government are con-
cerned, we are constantly engaged in 
making it possible for exporters to 
improve the competitiveness of Indian 
products. Export duties have been 
withdrawn from all items, except one 
or two. Import duties paid on the 
imported content of as many as 80 
items of export are now refunded. 
Exporters are also able to claim re-
fund of excise duty. Special schemes 
for supply of accessories and raw 
materials, imported or indigenous are 
in operation. Measures for the con-
trol of quality have been introduced. 
Railways are offering special conces-
sions to stimulate export traffic. 
Ship-owners have also shown some 
awareness of the need to provide 
better shipping opportunities and to 
adjust freight rates in an effort to in-
crease export cargo from India. The 
impact of all these efforts in diverse 
fields is bound to be felt on our ex-
port earnings at no distant date. But 
the experience of the nine months 
during which we suffered a set back 
emphasises the fact that we can rea-
sonably expect to improve export 
earnings only if international trade 
continues to expand. It is for this 
reason that the heavy adverse balance 
we have for same time been running 
up in our trade with some of the 
more advanced countries of the world 
have worried us. The problem posed 
by these adverse balances has been 
recognized in the Conferences which 
were recently held at Montreal, New 
Delhi and Geneva. It is also to be

hoped that the trade agreements which 
have recently been negotiated with 
some countries will also enlarge ex-
ports and to balance the trade at a 
high level.

I have almost finished. I have en-
deavoured to place before the House 
all the facts of the situation which 
have been undoubtedly a difficult one. 
I referred to certain developments in 
the international economic situation. 
Still I fully realise that we have to 
be alert, and vigilant Above all, we 
have to discover the deficiencies, 
wherever they are, and take neces-
sary steps to remedy them. So far as 
Government are concerned, we have 
during recent months taken a number 
of steps with a view to providing 
facilities and opportunities for an ex-
pansion in our exports. I have also 
taken several opportunities of having 
discussion on this matter with the 
representatives of industry and trade 
and various chambers of commerce. 
I do hope there is greater awareness 
now for the need to take bold and 
imaginative action for stepping tip our 
exports. Our policy should be to 
produce goods at competitive prices 
with due regard to quality and Vie 
taste of consumers. Each industry 
has to take definite steps towards that 
end. Indeed, this is a continuous pro-
cess in which Government would 
always be prepared to participate and 
to render every possible assistance.

It will be wrong to take one item 
or two or three items and to feel con-
cerned over the decline of export of 
those items. It will also not be tak-
ing a very correct view to take up 
one or two countries in the case of 
which our exports have declined. It 
is necessary that we should take an 
overall view. I do not deny that there 
has been a decline. But this decline 
has been there for some time. It has 
not happened 811 of a sudden. So, I 
would appeal to House to take an over-
all and balanced view of the matter. 
They should also realise that in this 
difficult situation during the last five 
or six months we have made a special 
effort concentrated effort, to arrest
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the decline. t do oot wsht to depend 
upon flio export and Mport figures of 
one month or ttro months. I{ is not 
quite correct to do so. Correct Agree-
ment will be for the period of at least 
six months or one year. So, I do not 
want to chuan much. But I merely 
vast to mention to the House that a 
aotocere affokt has been made to tackle 
a very difficult problem and a very 
difflrnlt gtuation, and the slight im-
provement that I see fives me some 
satisfaction, only to this extent that it 
may be possible lor us to arrest the 
decline. B*t I will not merely be 
satisfied by arresting the decline. We 
moat go further and we should be 
able to export much more. In fact 
my idea is that the real problem and 
the real solution of the foreign ex-
change difficulty is only by exporting 
more. Unless we are able to improve 
our exports, we will have to depend 
on other countries for a very very 
long time to come. Foreign loans, we 
may have to take and utilize But we 
should try to be as much self-reliant 
as possible So, in these circumstan-
ces, I fully realise the importance of 
increasing our exports and our efforts 
are in that direction and I am not at 
all pessimistic about it  I have full 
hope that we should be able to go 
ahead with our export targets and 
achieve better results.

Mr. Deputy-Speaker: Motion moved

“That the present trends in the 
export trade of India, and the 
state of the textile industry which 
contributes materially to that 
trade, be taken into consideration.”

Shrf D. C. Sharma (Gurdaspur' 
May I submit that the statement made 
by the him- Minister may be circu-
lated to the ilembers of the House

lip. lMjjtrf#-Spe*fcer: If the hon
Members so d w ie  ft can be done.

fo n t  lnm. Yts it is very
naccsttfry.

Sfcri Lai Islwwlnr 81— h i: Tomor-
row it can be done.

Mr. ZMy«ty-8feea&*r; Thert a*e (#0 
substitute motions. I #ant to fcriO# 
whether they are moving them.

Shri *HdA Xw*»r ChaaflMtff (B*r- 
hampor*): I am moving my motifett.

Start Bra| *aJ SJagh: I am also mov-
ing my motion.

Mr. Beptaty-Speaker: Both th* sub-
stitute motions are also befotre Use 
House

Shri Tridib Kumar Chaodhari: I
beg to move:

That for the original motion the 
following be substituted, namely: —

“This House, having considered, 
the present trends in the ex-
port trade of India, and the 
state of the textile industry 
which contributes materially 
to that trade, expresses its 
deep concern at the steady 
fall in our export trade and 
the shrinkage of our tradi-
tional export market is tex-
tiles, tea and other goods and 
the increasingly adverse bal-
ance of trade which results 
therefrom

The House is of the opinion that 
all steps taken by the Gov-
ernment so far for export pro-
motion and for improving our 
trade balances have proved a 

complete failure and the House 
therefore, urges upon the 
Government to appoint a high 
powered Committee consisting 
of representatives of the Plan-
ning Commission, of the Minis-
tries of Finance and Commfetae 
and Industry, a few represen-
tative o f bon  the Houses o£ 
the Parliament and o f  the 
principal trade b&fierf, aft vM t 
as those « f  the Central ItM l 
t>nion organisation* far otdtf
ter tdfce all emeta*n6y itm t-
-------- - ■—i -»VUT6S XQS* TOgJit 09 UWW 
neeesMry in tHtar tar itpflW
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our position, in the world ix - 
p&rt martttft, to tacraast the 
volume di oxit export tride 
tad att«fen a favourable 
balance of trade commen*Ora*te 
with (he needs of the present 
tempo of India’s economic 
development and re-construc-
tion.’’

Shri Brai Raj Singh: I beg to move.
That for the original motion, the 

ScfUcnrmg be substituted, namely:
‘This House, having considered the 

present trends in the export 
trade of India, and the state of 
the textile industry which 
contributes materially to that 
trade, expresses its very deep 
concern at the declining trend 
in our export trade and the 
shrinkage of our traditional 
export market in textiles, tea 
and other goods,

This House is of the definite opi-
nion that the Government 
have miserably failed to take 
adequate steps to maintain the 
volume of our export trade 
m tact This House recom-
mends to the Government that 
a Committee of Members of 
Parliament belonging to both 
Houses of Parliament assisted 
by technical experts be ap-
pointed immediately to go 
into the matter thoroughly 
and suggest ways and means 
by which the situation could 
be set right.”

Shri Tridib » " — *• Chaadhuri:
Mr. Deputy-Speaker, Sir, I hardly 
need read out the motion, but I want 
to mention one or two facts that are 
here in it.

Hr. Deputy-Speaker: Just a minute 
May r have an idea as to how many 
hon. Members want to participate in 
this debate?

fteventf hon. Member* rose—

MMt C. D. Pa*de (NaJni Tai): there 
ut* ibikhy.

Mr. Deputy-Speaker: I see about 25 
rising in’ their seats or even 30.

8Mi C. D. fu d e : May I suggest
that time may be extended.

Mr. Depoty-Speaker: That is what 
I am coming to We shall have to limit 
the speeches. There are six hours. 
Shall we extend ifstill?

Shri C. D. PaaAe: Let it be tomorrow 
full day in addition to today. That 
means we will have five hours tomor-
row

Mr. Deputy-Speaker: Let the debat*
proceed. Then we will see. In the 
beginning six hours seem quite a lot. 
Now, I suppose 15 minutes would be 
enough for each hon. Member.

Shri Rameshwar Tantia (Sikar) sese—
Mr. Depoty-Speaker: I have seen

particularly the hon Member.

aft TTo *0 : (faT O ):
3ft q? ’$*srsr t  ^  

irawT t  to r  sfaff
€\ w *  srw fvT’appff t  

wm  wi*** % to j ®»nrr 
?nnr fiprr arm 1

TIK m  3TT$m I

Shri Tridib Kumar Chaadhuri: It is
not enough that we should express 
concern at the falling trend of our ex-
port trade which I have sought to do 
m my motion. We should also put on 
record that attempts so far made by 
our Government to boost up our ex-
port trade have proved a failure. Hie 
hon Minister sought to derive same 
comfort in the fact that in recent 
months’ trends there is some slight 
indication of an improvement, but it 
is very doubtful whether that improve-
ment win be sustained.

One thing that I want to emphasise 
is that our Government has not been
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sufficiently impelled by a sense of ur-
gency about this matter. X remem-
ber early this year at the time of the 
Budget discussion in answer to one of 
the questions our new Finance 
Minister was asked as to what effect 
the recession in the United States was 
having on our foreign trade and on 
our economy in general and he replied 
very boldly that ours is a develop-
mental economy and the U.S. recession 
does not affect us. It is some satisfac-
tion that the hon. Minister of Com-
merce and Industry at least does not 
teke that view and is more realistic in 
these matters.

I need not detail, because of short-
age of time, the seriousness of the 
situation, but even then if we look at 
the long-term trends revealed over 
the past one or two years the situation 
is really alarming—much more alarm-
ing than the Government is prepared 
to admit. Here in my hand is the 
Reserve Bank of India Bulletin, Octo-
ber 1958. That is the latest available 
number that I could procure. Here 
there is a table on page 1182 giving 
us figures of India’s exports of prin-
cipal commodities. I am not taking 
one er two commodities but those com-
modities on the export of which the 
bluk of our volume of exports rests.

Here, in regard to Food, Drink and 
Tobacco. I find that the figure for 
January-June 1957 is Rs. 96*4 crores 
In July-December, 1957 the export 
was Rs. 105 crores. There is a slight 
improvement. Then in January-June 
1957 it was Rs. 94-8 crores. There is 
a decline in Tea which is included 
in the same item. From Rs. 62'0 
crores the figure has come down to 
Rs. 57*8 crores in January-June 1958.

Similary, with regard to raw mate-
rials we find that from Rs. 88-6 crores 
in January-June 1957 it has come down 
to Rs. 34*4 crores in January-June 
1958. I am mistaken it has come down 
to Rs. 72*6 crores in January-June 
1988. With regard to articles wholly 
or mainly manufactured I find the 
figure has come down from Rs. 141*2 
^rores in January-June 1957 to Rs.

118*7 crores in January-June 1958. In 
jute manufactures, which is our big* 
gest dollar earner, there is a decline of 
Rs. 10 crores from Rs. 62*2 crores to 
Rs. 52*7 crores. In regard to cotton 
manufactures, of course, the position 
is well known. Here we find that the 
decline is from Rs. 43*3 crores to 
Rs. 31*5 crores. This gives the over-
all picture in a nutshell.

I need not add to the detailed figures 
which the hon. Minister has already 
given, but even then to illustrate my 
point it will be necessary to mention 
that in cotton textiles the decline this 
year has been Rs. 11*8 crores. The 
causes for this are keen competition 
from China, Russia, Japan and Hong 
Kong in «*atesn wesfcesn Asian 
markets. In Tea export last year i.e. 
from 1956 to 1957, the decline was to> 
the order of Rs. 30 crores. In U.K. 
markets the decline was to the tune 
of Rs. 27 crores and this year the 
decline is Rs. 9*9 crores. Here the 
main reason is detailed in this Bulletin 
as reduced offtake in the United King-
dom. The United Kingdom has reduc-
ed its offtake of tea from India but it 
has increased its offtake—I might 
mention incidentially—from East
Africa, Kenya and Uganda side.

In jute exports the decline last year 
was Rs. 8 crores. This year, i.e., in 
1957-58 the decline has been Rs. 10 
crores. Regarding vegetable oils I 
have not been able to get the figures 
for 1957-58 but in 1956*57 the decline 
was Rs. 11 crores. In raw cotton the 
decline was to the tune of Rs. 8 crores.

Now, are we satisfied and are the 
Government satisfied that proper steps 
are being taken? I am prepared to 
believe the hon. Minister when he 
says that he is making very sincere 
efforts. We know that there are three 
export promotion advisory councils. 
We also know that there are eleven 
export promotion councils and a num-
ber of commodity boards, but if I may 
quote the hon. Minister against him-
self, I find that in this address to the 
Central Advisory Council for Indus* 
tries, he said this year only that h»
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« u  shortly going to convene a big 
conference.

“It is my idea” be said then,
‘ that shortly the representatives of 
each of our important industries 
should be invited to Delhi for 
discussions with the Director* 
General of Foreign Trade and the 
Ministry so that we may be able 
to better appreciate the difficulty 
that has to be resolved and what 
further steps oould be taken for 
increasing the exports lor each 
industry.”

I do not know whether that has been 
done.

Shri Lai Bahador Shastri: It has
been done in the case of many indus-
tries.

Shri Tridib Kumar Chaudhuri: 1
also find here, there are laid down 
certain principles and I will very soon 
show how those principles are being 
observed in practice. Only a few days 
ago, on the 28th of November, there 
was a question put by several Members 
of this House to which written answer 
were given, wherein it was said that 
Export Promtion Advisory Committees 
in the three major ports were esta-
blished. What was their function? It 
was, undertaking a detailed study of 
export potentialities of various com-
modities in their respective regions and 
to recommend specific steps for ex-
ploiting these potentialities. But, I 
find from an answer given earlier 
this year that the function of the Ex-
port Promotion Advisory Committees 
m these three ports is somewhat diffe-
rent Their activities have been de-
tailed with regard to all the three 
ports. This was also given in answer 
to a question put in the month of 
August in this House. Here I find 
that the major recommendations of 
these committees concern the difficul-
ties that the exporters experience in 
the porta in regard to the export of 
their goods. So tar as export poten-
tialities of particular commodities, of 
particular goods of the different re*

gion are concerned, they hardly con-
cern themselves with that.

So far as Export Promotion Coun-
cil* are concerned, we are informed, 
that there are 11 Export Promotion 
Councils. Excepting the Council ap-
pointed in regard to cotton textiles,. 
I find that the other leading export 
goods do not have any Export Pro-
motion Council. I am not against 
diversification of exports. But, the Ex-
port Promotion Councils which have 
been formed do not concern our most 
important export goods industries.

I do not have the time to go into- 
the other details. But, I generally 
find that even in regard to incentives 
promised, the hon. Minister detailed 
the various types of incentives that 
they had awarded. Here, I may men-
tion one. Some scheme for the grant 
of rebate of railway freight has been 
announced recently. What are the 
goods in respect of export of which 
these rebates have been announced? 
Motor vehicle batteries. Dry cells and 
batteries, Oil pressure lamps, Hurri-
cane lanterns. Steel files, Bicycles.. 
Textile machinery and parts, Wood 
screws, Fruit and vegetable preserves. 
Do the Government seriously want us 
to believe that they are really giving 
more facilities and more concessions 
to our export trade industries?

Lastly,—I must cut short my speech 
—I do not want to go into the de-
tails of my suggestions with regard to 
the textile industry. But, I feel that 
so far as the textile industry is con-
cerned, we must modernise our in-
dustry. Whether we like it or not, we 
have to do it if we have to preserve 
our position in the international mar-
ket. The steps taken by the Govern-
ment up till now have not been very 
effective in that regard and I want 
that all the interests concerned, that 
is the employers, industrialists, the 
Government and the workers also 
should ait together and find out what 
sacrifices they can impose on them-
selves and find out what steps they 
need concretely take to step up the 
position and to improve the position 
of our cotton textile export trade.
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I do not have the time to go into 

the position of our principal export 
markets. But, I find there is one tel
ling instance which I cannot resist the 
temptation to mention. The hon. 
Minister mentioned about vegetable 
oils. I find here in a report about 
Jndo-German trade, that, in 1956-57, 
so far as vegetable oils are concerned, 
we supplied groundnut oil to German:; 
to the tune of German Marks 69·8 
million. But, in 1957, it was just 
nothing. How can this sort of a thing 
happen? How are the possibilities and 
potentialities of export trade in the 
different markets not properly explor
ed and definite steps taken to improve 
our position then''' That is why 
suggest. a Committee. I have sug
gested a Committee. But, it is not 
just an addition of one more Com
mittee to the spate of committees that 
we already have. I wast some sort 
of a committee with executive powers, 
which will take decisions and see tha� 
those decisions would be carried 
through and will not let those deci
sions to be smothered under heaps of 
files. 

"Mr. Deputy-Speaker: Four hon. 
Members have just now written to me 
that they will not be in Delhi tomor
row and therefore I will try to ac
commodate them first. Shri Morarka. 

Shri Morarka: (Jhunjhunu): Mr. 
Deputy-Speaker, we are very grateful 
to the Minister of Commerce and In
dustry for making this statement 
which is so assuring and so hopeful. I 
say so particularly in the context of 
a question which he answered only :1 
few days ago. The question was 
tabled by the hon. Member from 
Dehra Dun, Shri Tyagi and in the 
answer it was indicated that our ex
ports this year might fall by Rs. 100 
crores. The hon. Minister has given 
many reasons why our export trade is 
failing. But, I think, over and above 
those, there are three main reasons 
why our exports are not picking up 
and unless you do something basical
ly, our export trade cannot pick up 
notwithstanding the various steps the 
Government may take and whatever 

official agency the Government may 
organise and whatever new depart
ments the Government may create. 

The first thing is, our means of pro
duction have become outmoded. Take, 
for example, the textile industry. 

This industry is completely worn out 
by the strain of production imposed 
on it during the war for increased 
production. 

Pandit J. P. Jyotishi (Sagar): But 
how do these markets come there? 

Shri Morarka: If you have some 
patience, you will listen. 

If we want to export goods to other 
countries, we must have the capacity 
to compete with all other countries. 
If other countries have modern means 
of production, labour saving devices, 
if they can produce better goods and 
cheaper goor1s, and if we cannot do 
that then certainly the importing 
countries would go to them; they will 
not remain with India. 

Whatever export trade we have in 
textiles was developed during the war 
and a few years after the war. Unfor
tunately, we could not keep that mar
ket. The reason was that even at the 
time when India could export we 
gave more importance, priority, to the 
consumption at home. We did not 
want our home needs to suffer. We 
rather sacrificed the foreign market. 
I remember that firm contracts had 
been entered into for which letters of 
credit had been opened, and suddenly 
by one notification the Government 
asked all the textile mills to cancel 
those orders irrespective of the conse
quences. True that was the emer
gency of the home market and the 
Government acted in the best interests 
of the country, but certainly by that 
action we scared the foreign pur
chasers the result is if they can buy 
the goods from any other country 
today for the same price for price for 
quality for quality they would not 
come to us. 

My point is that if we want to keep 
our export markets, we must allow 
not only rationalisation, not only the 
rehabilitation of the textile industry, 
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but we must take active steps to see 
titall ottt prtfMctfatt H no* ttriy 
Htagttw b«t tarn aster in qtaaity. 
WHt th<t we may hstve even to import 
raw eetton irtun other countries.

The second reason why I feel out 
exports cannot pick op is the rigidtty 
of oar cast structure. Whatever 1fee 
Mumn ttmy be—it may be Dm cost 
at raw teaterisls, it may be the cast 
of labour, it may be the cost of M >  
nagement or anything—the cost struc-
ture in this country even in our ex-
porting Industries is becoming more 
snrrd more rigid every day.

You would be surprised to know 
that this year the Government has 
exported sugar to some countries at 
a price of Rs. 33 per bag while the 
price of sugar to the consumer m this 
country is about Rs. 107 per bag. Just 
consider the difference Our cost of 
production todtfy per bag of sugar is 
much more than Rs 33 Today the 
consumer m this country pays not less 
than Rs. 107 and even Rs. 110 per bag. 
The other day the Commerce and In-
dustry Minister, in answer to Shri 
Tyagi, said that we cannot compete 
with China because China has a con-
trolled economy, that the export price 
of that country has no relation to the 
cost of production. That is true, but in 
the case of sugar the same thing 
applies to this country which applies 
to the goods exported by China. Even 
in the case of cement, the consumer 
here has to pay more than what the 
foreign importer has to pay. If in other 
countries the cost of production of 
sugar can be Rs 30 to Rs 33 per bag, 
why can it not be less in our country? 
These are the basic things which must 
be examined. It is no use creating a 
Government agency and blaming the 
Government. The Government must 
tackle this problem basically, must 
go into1 the root cause of these things 
and must know how the industry can 
be- atari* m ar* efflcient—-whether it is 
in the public sector or the private 
sector ia a smaU point in this context.

The tttaff, mttorv wttteh I wtth ttt 
point out is that fbr »M t  of the iiMtoft-

tries in this country we' have a secure 
market. The p M tctf never M b  fle  
utedwrity o f going in search at a mar-
ket He always finds a ready-mdfc 
market at home. The price which the 
Indian consumer pays is Always more 
<ttan tite price that the seller Can jfet 
by exporting the goods. So. he newer 
feels the urge Or the? nefeesttty of 
going in search at markets. He Is 
quite happy, quite content, and he gets 
More by selling the goods to the do-
mestic consumer. Therefore, what-
ever other steps the Qovemrtntent may 
take—no doubt they would be use-
ful—in my humble opinion they would 
be only temporary. If the Govern-
ment wants to create a real export 
potential for this country the Gov-
ernment must make our industries 
efficient, must create certain incentive 
for the producers here to seH the 
goods m foreign markets. The cost 
structure must be made flexible, so 
that the industries can compete with 
the countries of the world.

My one criticism against the Gov-
ernment »  that the Government dpes 
not regard, or has not organised, ex-
port promotion on an emergency barfs, 
on the same basis as it was organised 
in England. I remember in 1948 
when I went to England, it was facing 
almost the same situation ih foreign 
exports which we are facing today. 
There, in the cold inter, England was 
exporting coal. The Englishmen 
could not purchase any woollen clothes 
which were of good qualify in Eng-
land. Everything was going for ex-
port. Even baby food; chocoftftM, 
sugar—all these things were earmark-
ed for export. And look at the condi-
tion here. Last year there was a great 
cry against exporting groundnut oil be-
cause it was the poor man’s food, and 
soon thereafter a ban was imposed on 
tftfe export at ffitar because it was a 
cattle flood. This is our emergency 
and we cannot export oil because it is 
tint poor man's food. We «nno* «*- 
port guar beoauftf in Rajasthan and 
» * * *  the eattfc art aumstomsrt te 

that fbod: U that is the1 priority
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or importance we give to our exports, 
I wonder how soon we can solve this 
problem.

, Coming to incentives, there have 
been many incentives given by the 
Government. One incentive which 
has worked very well is the incentive 
of import quotas. That has been a 
very good incentive. It really per-
suades people to export because they 
export goods at a loss and that loss 
they make up and earn more money 
by importing against these quotas.

The Commerce and Industry Minis-
ter this afternoon told us that the ex-
port of artificial silk or such yarn, etc., 
is improving. That is only an artificial 
improvement That improvement is 
not real. There is no demand for this 
type of goods, and India cannot com-
pete in price. The exporters are in-
curring a loss, but they can afford to 
incur a loss because the import quota 
they get is much more lucrative.

This, in effect, means a selective de-
valuation of your currency. I must 
congratulate the Government on 
allowing selective devaluation of cur-
rency rather than resorting to general 
devaluation of currency. Our import 
pattern is so rigid that by devaluing 
the currency, you would not be able 
to cut down your imports. You have 
your commitments for different pro-
jects, for machines, and for various 
other things. You have no choice. You 
are bound to import them, whatever 
the cost may be, and therefore, in-
stead of devaluing the currency in 
general and paying a higher price for 
the same goods, it is much better to 
give such import incentives allowing 
people to export even at a loss and 
snake up that loss by importing other 
goods.

In thin connection, I would make 
the suggestion, that Government should 
fix a percentage of import quota for 
the foreign exchange that an exporter 
eaa earn—10,19 or 20 per cent, what-
ever' it ra n  be, but let it be general 
Do not tie one commodity with

another. Whatever one may export* 
allow him 10 per cent of foreign ex-
change for import, and let him import 
whatever he likes. Even if he were to 
make more money, that profit would 
only be temporary, because more im-
porters would import the same thfaga, 
there would be a bigger supply and 
the price would adjust itself, and ulti-
mately only those commodities will 
come here which are needed.

So, I suggest for the serious consi-
deration of Government whether they 
could not evolve a method under which 
imports may be allowed as a certain 
percentage of the export earnings that 
a person makes.

16 hn.

I have one more criticism to make, 
and that is that Government appoints 
committees and commissions from 
time to time, but they do not take 
decisions on their reports quickly 
Now, Government has appointed a 
committee, and that committee sub-
mitted its report quite some time back. 
The subject is quite urgent and emer-
gent, and yet Government take their 
usual time in taking a decision on 
those recommendations. I am refer-
ring to two committees. The first is 
the Export Promotion Committee 
which was appointed in early 1957, 
which submitted its report some time 
in August, 1957, and the other is the 
Textile Enquiry Committee which 
submitted its report also quite some 
time back, but decision was taken 
on it only recently, some time in the 
middle of November.

If our export needs are so great— 
and I have no doubt that they 
are great—and the situation is ao 
emergent, I think Government must 
wake up to the needs of the day and 
they must set up a special machinery 
now to re-examine these recommend*' 
tions and accept them or reject them. 
They can take whatever decision they 
like, surely, but they should not keep 
things in suspense. Tbe trade today 
looks to Government.
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Shri III Bahadw ShvW : May I
inform the hon. Member that to ter 
at the Report of the Textile Enquiry 
Conunitee la concerned, it was consi-
dered fairly quickly, and the resolu-
tion of Government was announced 
^within about three months’ time?

Shri Morarka: 2 am sorry my eoo« 
cepttan of quickness differs from tha* 
of the hon. Minister. According to the 
hon. Minister, certainly it was pretty 
quickly done, but 1 made the same 
criticism even in one of the consulta-
tive committee meetings, and even 
thereafter it took quite some time 
before the decision came. However, 
that is a small point. I would only 
suggest to Government to consider it, 
and if they find it possible, Govern-
ment may accept it

I am sorry I have to oppose the 
amendment to the motion standing in 
the name of Shri Tridib Kumar 
Chaudhuri Among other things, the 
amendment of the hon. Member says:

*' . . the House is of the opinion 
that all steps taken by the Gov-
ernment so far for export pro-
motion and for improving our 
trade balances have proved a 
complete failure.”

if for no other reasons, only on this 
one ground, I should like to oppose it. 
It is a very sweeping statement to 
make that all steps taken by Govern-
ment have proved a complete failure 
I think but for the steps taken by 
Government, the position today would 
have been much worse. Whatever 
improvements we see, such as the 
arrest in the falling of our exports of 
textiles, and the improvement in the 
exports of manganese and iron ore, 
etc., are all mainly due to the incen-
tives provided by Government. So, 
to say that Government policy has 
proved a complete failure is too 
sweeping a remark.

I am grateful to you for having given 
me this chance.

Shri S. M. Banerjee (Kanpur): I 
have carefully listened to the state-
ment of Shri Lai Bahadur ShastrL I 
do not want to discuss all the points, 
but I shall confine myself to the Report 
of the Textile Enquiry Committee, and 
especially, to the chapter on exports. 
When we read the report, what do we 
And? We find that the only way to 
accelerate our exports is the immediate 
introduction of automatic looms. As 
explained to this House by the hon. 
Minister, there is a recession in the 
capitalist world, he has not used the 
words ‘capitalist world’, but the words 
‘international world’.

previously, whenever this question 
was raised, and any question was asked 
whether this recession had any effect 
on our economy, we were told in this 
House unhesitatingly that ours was a 
developing economy, and, therefore, it 
had no effect. But now we have come 
to the conclusion that Axis recession 
in the capitalist world has had »»  
adverse effect on our country’s 
economy.

I should like to read a few lines 
from the Textile Enquiry Committee’s 
report. At page 25, we find:

“It has been suggested to us 
with great force that exports can-
not be maintained even at their 
present level and will continue to 
fall steeply unless we export cloth 
produced on automatic looms. The 
reason stated is that the prefer-
ence m the markets abroad is 
definitely for flaw-less cloth which 
can be produced only on automatic 
looms and other countries includ-
ing Japan and China have equip-
ped themselves extensively with 
automatic looms.”

I would like to draw the attention 
of the hon. Minister to one other thing. 
He has also said here in this House 
that in 1950, our export figure was 1,108 
million yards of cloth. Was it pro-
duced on automatic looms? I fail to 
understand the reason. Was our cloth, 
which was exported to the tune Qt 
1,100 million yards in 1950 to nm ga



£007 in th tftpp rtT rtd e & q»
[Shri S. M. Bfnetjep] 

countries full of flaw, and did those 
countries accept it at that time, taking 
into account our dependence cm them? 
Was that cloth full of flaws? Our 
pxport figure ip 1950 was the highest 
according to the information given by 
jthe hon. Minister. I do not know what 
happened in 1948 or 1949, but the 1950 
figure is available, and that is the 
highest, and that indicates clearly that 
our cloth was of good quality.

When we discuss about the intro-
duction of automatic looms, I realise 
that India has to keep pace with the 
world markets. India has to keep pace 
with the expansion and modernisation 
at the textile industry as such with 
the world. But are we in a position 
to do so? Why is there opposition 
from the labourers? The Textile 
inquiry Committee has also stated 
that the labourers should be taken into 
confidence in implementing this 
scheme. But they have also stated 
that there had been indirect introduc-
tion of rationalisation in various 
textile mills. As you know, at the 
time of the Fifteenth Labour Confer-
ence, certain agreements were reached 
between the employers, Government, 
anjd the employees’ representatives 
regarding the introduction of rationali-
sation; and those conditions are very 
well known to this House and to the 
hon. Minister. But without respecting 
those decisions, those 'agreements and 
those conditions, there bad been 
indirect rationalisation in most of the 
mills. That has been clearly admitted 
by the Textile Enquiry Committee in 
their report, and that has been re-
produced also in their report. I would 
read out that particular portion. At 
the bottom of page 25, they say:

“We have noticed, however, that 
as |n otter forms of rationalisa-
tion of tlge industry including 
modernisation, labour have been 
progressively responsive and we 
bar* np dopbt that in the M d  ot 
mtepadnotlon o f automatic towns 
a h * they vouM  respond wsJL’’

I do not know when the lahaan** pod 
the workers responded weU to tbm 
indirect rationalisation. I cocpe from 
Kanpur, and I know there ww an 
85-day old strike in Kanpur against 
the introduction of power looms. Ulti-
mately a Committee was appointed 
called the Bindubhasini Committee. It 
submitted its report. It gave certain 
suggestions. That particular report 
has not yet been accepted. So the 
suggestion that the workers accepted 
introduction of rationalisation, even 
through backdo6r, is not correct.

Then I am surprised to see that this 
particular Committee did not meet the 
many labour organisations in the 
country. It met only those who were 
in favour of introduction of automatic 
looms.

In the concluding remarks of the 
Committee, they say:

"Our country is well set on 
planned, progressive economic 
development. The demand for 
cloth, must, therefore, inevitably 
grow. In this total demand, the 
textile industry is assured of a 
steady and major share The indus-
try is also the best organised 
among various sectors producing 
cotton textiles ”

Yet my hon. friend, Shri Morarka, says 
that the entire industry is worn out! 
The Committee says that we have a 
bnght future. But the bnght future 
is that today 34.000 workers are on 
the street and about 34 mills are closed 
and some more are partially closed— 
I do not remember the exact number 
stated by Shri Manubhai Shah.

So I say that the workers* organisa-
tions should be consulted. I feel that 
there is internal market also. But 
what did we do to modernise these 
mills? Why did some mills produce 
only coarse and medium cloth? They 
were also interested in producing that 
particular cloth because there was 
reduction after reduction in excise 

duty. When the market was <u#>
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whan th «e w u  stock, they said: ‘We 
W«nt a further decreue in the excise 
dutjr,' Certain impossible conditions 
were placed on the Government by 
saying *Either you accept or we close 
oar mills.' I feel the closure of certain 
mills has no res sum behind it  Many 
mills are likely to be closed because 
of their pressure tactics on Govern-
ment. That is clear. They ask the 
workers, 'Either you accept retrench-
ment and starvation or agree to the 
introduction of automatic looms or at 
least rationalisation through the back 
door.* This is not fair.

My submission is that the problem 
has to be considered from a differont 
angle.

Hie Minister of Commerce (Start
Kanango): What does the hon. Mem-
ber mean by ‘rationalisation by back-
door’?

Shri S. M. Banerjee: They were
never consulted about rationalisation. 
It was introduced at the pistol point. 
It came through the back-door. The 
hon. Minister knows about it much 
more than I do.

I know that a section of the work-
ing class led by some organisations 
want automatic looms to come. We 
do not oppose it. But wc* want to 
have a proper discussion on this. Are 
we in a position to introduce automatic 
looms in this country without having 
any retrenchment? Will it not involve 
tremendous retrenchment? Will it not 
increase our number of unemployed 
people?

They could not have rationalisation 
introduced in the name of internal 
market Now they are trying to do 
it by invoking the excuse of exports. 
They say that if exports have to go - 
up, automatic looms have to be install-
ed. They want to do it in the name 
ot shrinkage of exports.

Aa stated by my hon. friend, Shri 
Lai Shastri, our future is not
so bad. Even the figures of export 
fleam July. IMS, till November are

encouraging. So let us analyse the 
whole thing as to what is in the mind 
of the millowners. What do they 
actually want? In the name of ex-
ports, they want to introduce auto* 
matic looms. In the name of exports, 
they want to throw thousands of 
workers on the streets and aggravate 
the situation and make it impossible 
for the Government and the working 
class leaders to tackle the situation. 
They want to create chaotic conditions 
in the industry.

This particular Committee led by 
Shri Joshi went to Kanpur and wanted 
to consult some people Whom did 
they consult? There are organisations 
Jed by the I.N.T.U.C. and the Soothi 
Mill Mazdoor Sabha. They never con-
sulted them. They only consulted the 
Kapada Committee. Only that Com-
mittee was allowed to place its views 
before the Committee. What is 
the Kapada Committee? They are the 
selling agents of some millowners! 
They were allowed to place their views 
before the Committee; they were 
allowed to present their memorandum. 
Actually the workers were never con-
sulted. They were not allowed to 
express their viewpoint before this 
Committee which was actually appoint-
ed at the instance of the working 
class It was appointed when this 
matter was exhaustively discussed at 
the Nainital Conference at which my 
hon. friend, Shri Manubhai Shah, was 
present. He was very helpful in 
having this Committee appointed. But 
what has happened is that the workers 
were not allowed to place their views 
before them.

Now when the question of export 
comes, they say that there is shrinkage 
in exports. So automatic looms will 
have to be introduced. They say 
‘either accept automatic loom s and 
retrenchment or the foreign exchange 
position will deteriorate’. This sort of 
threatening will not work.

Let us discuss this entire question 
with the workers’ representatives. In 
this regard, I am sure all the central 
trade union organisations will tie
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'unanimous, though it said that the 
Madhya Pradesh textile organisation 
.has expressed a different view. I do 
not know whether it is the X.N.T.U.C. 
or some other body. It must be 
1N.T.U.C. They say they have no ob-
jection to automatic looms and they 
have already sacrificed 5,000 workers 
from 1948. That stand cannot be taken 
by us because we represent the 
workers, not at the cost of the nation. 
If there is something really wrong, on 
behalf of the workers I assure you 
I shall not back up their cause 
But we cannot tolerate this kind 
of coercive methods, trying to force 
•on workers something which they 
do not want, unless there is a 
'national emergency and the entire 
economy of the nation is in jeopardy 
.and it becomes a matter of national 
necessity. It has been clearly stated 
in the Labour Conference that unless 
there is a real national emergency, 
rationalisation should not be imple-
mented.

As regards Kanpur, I am very much 
indebted to Shri Lai Bahadur Shastri, 
Shri Kanungo and Shri Manubhai 
Shah. They are giving their constant 
attention to the Kanpur problem. But 
the Kanpur problem has become a 
•cancer. It has been created by the 
friends of the Government, and wo 
have to solve it. Nothing is accept-
able in Kanpur now. No scheme, 
whether good, bad or indifferent, is 
acceptable. The suggestions of the 
Bindubhasini Committee are not 
accepted There the J.K.S, Birlas an3 
the notorious speculator, Mundhraanfl 
others are interested in putting up a 
common front against the workers. 

'These millowners are robbing the 
Government of their receipts. In reply 
to an unstarred question of mine 
wherein I had asked about the receipts 
of income-tax realised from them and 
the total of the amount yet to be 
realised. The reply is: ‘Yes. Steps
are being taken under the Income Tax 
Act. The total amount collected upto 
Hist October, 1958, from the different 
mills is Rs. 55,20.486. The amount to 
fee collected is Rs. 24,25,438.’ This is

the income-tax arrears. Sale* tax wiU 
run to the tune of lakhs. The provi-
dent fund which they have not paid 
amounts to Rs. 15,78,000. Electricity 
charges come to Rs. 2 lakhs; water 
charges Rs. 3 lakhs. They do not want 
to pay anybody, not even the lay off 
wages to the workers. This is what 
is happening in Kanpur. I would 
request that specially in Kanpur action 
should be taken against these anti* 
national and anti-social elements. He 
should have enough power in the 
hands of Government to take over 
these mills. Otherwise, we will become 
a sad spectator of this entire show. 
I do not expect that our Government 
should become so wea’k when ft is a 
question of Padampat Singhania or 
Jaipuria and others. I am facing this 
trouble..........

Mr. Deputy-Speaker: When the hon. 
Member says Kanpur, everybody is 
covered. Why name individuals?

Shri S. M. Banerjee: Because I re-
present Kanpur and I have the privi-
lege of meeting these persons.

Mr. Deputy-Speaker: No need to 
repeat individual names.

Shri S. M. Banerjee: I will rectify.

Shri Tangamani: The namis are an 
institution.

Shri S. M. Banerjee: I will only
request this House to take note of it. 
The hon. Minister and the Govern-
ment may be honest about promoting 
our export trade. But in the name of 
export another swindling may not take 
place and the speculators and sharks 
may not take advantage of it and 
slaughter thousands of workers. Today 
there are 34,000 men—and if we take 
the families into account, at least 1J 
lakhs of men, women and children— 
on the streets. Let there be no slaught-
ering of the workers. ,

With these words I request that this 
matter be discussed at the highest 
level. The workers* organisation*
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should be invited and a full-fledged 
discussion should take piece. That is 
xajr submission and 1 hope the hon. 
Minister will take note of the suffer-
ing and distress of the workers in 
Kanpur at the hands of these sharks 
“who are a nuisance to society.

Mr. Depoty-Speaker: The hon.
Member does not seem to be in a 
hurry; he was saying these things as 
if he was going to catch a train.

Shri Damani.
Shri Damaai (Jalore): Mr. Deputy- 

Speaker, Sir, at the outset I want to 
thank the hon. Minister of Commerce 
and Industry for moving a motion on 
the present trends in the export trade 
of India and the state of the textile 
industry which contributes materially 
to that trade.

This has given an opportunity to the 1 
hon. Members of this House to express ! 
their views on this vital subject. Our ; 
exports during the current year are 1 
rather disappointing. According to the 
estimates, our exports during the '■ 
current year will be about Rs. 550 ’ 
crores as against our export during 
1956 of Rs. 613 crores and in 1957 
of Rs. 605 crores. That means that 
during the current year our exports 
will be about Rs. 63 crores less than 
what it was in 1956 and about Rs. 55 
crores less than it was in 1957, last 
year. When this fall is there at such 
a critical moment when we want 
foreign exchange and when in the next 
two years we will require more of 
foreign exchange, it is essential that 
tvery effort should be made to aug-
ment our exports to the best of our 
ability.

During the current year Govern-
ment have taken several measures to 
augment our export trade. They have 
reduced the export duty on several 
items; they have also appointed several 
advisory committees to augment ex-
ports. They have given several import 
licences for raw materials in order to 
augment our export trade. In every 
way Government have tried their 
level beat to increase our exports. But 
shortfall is experienced due to com-
petition from China, Japan and otter 
261 (Ai) LSD—8.

communist countries. Therefore, it is 
the duty of the industry and Govern-
ment to meet these competitors in the 
traditional markets which are the 
Near East, the Middle East and U.K.

Our major exports are jute and 
textile goods. Mow, iron ore and 
manganese ore are also coming up ac 
foreign exchange earners. Now, I take 
the textiles.

During 1956, our export of the textile 
goods was worth about Rs. 67 crores. 
It amounted to 860 million yards. But 
this year, according to the figures 
available or estimates made, our ex-
ports will be only about 600 million 
yards which would amount to Rs. 40 
crores. Out of the total fall of about 
Rs. 55 crores in our export earnings, 
about Rs. 25 crores is attributable to 
the fall in the exports of textile goods 
alone. This fall is due to the keen 
competition from Japan and China 
and other communist countries in our 
traditional markets. Previously we 
had to compete with Japan only but 
now China has come in. Their prices 
arc so low that it is very difficult for 
the manufacturer here to compete 
with them. So, it Is essential that 
some special incentives should fie 
given to the textile industry to main-
tain the export trade. We export 
mainly medium and coarse varieties 
and it amounts to 92 per cent of the 
total exports of textiles to the Middle- 
East and Near-East countries. There 
are some other reasons for the fall in 
our exports, apart from the keen com-
petition. So. it is essential that we 
should contribute more towards aug-
menting these exnorts and see how 
the exnorts could increase. Recently 
the Government has announced some 
incentives for imnort of dyes, chemi-
cals and colours against our exports 
and it has also formulated some 
scheme for importing raw cotton 
against the export of textile goods. 
The scheme for import of raw cotton, 
will, according to me, be o?~" ofoubtfu! 
benefit because most of the cloth 
exported is of coarse and medium 
counts and the coarse and medium 
count cloth mills are already running 
at a heavy loss. All these mills which
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have closed down were also manu-
facturing coarse and medium count 
cloth and the foreign exchange earn-
ed by the export of cloth is mostly 
by those mills. Therefore, I want to 
suggest that against the export of 
cloth, import of cotton should be 
allowed on a percentage basis. Cer-
tain percentage should be fixed for 
importing cotton against the exports. 
That will be a proper incentive and 
it will be helpful in augmenting our 
exports to these countries. The per-
centage of import of cotton should be 
fixed on the basis of textile exports. 
Certain targets had been fixed. But 
the percentage should be fixed on the 
basis of exports as I explained.

We have to stand keen competition 
in these countries. They have con-
trolled economy and modem machi-
nery. Therefore, it will not be possi-
ble to reduce our selling price without 
sufficient incentives. Therefore, my 
submission ia that this matter should 
be considered by the hon. Minister 
seriously and I think, if proper in-
centives are given, we would be in a 
position to regain our exports 
ptroperly. I think. Sir, this is the pro-
per time when something should be 
done immediately to augment our 
export trade.

Or. Krishoaswami (Chingleput): 
Mr. Deputy-Speaker, Sir, my hon. 
friend the Commerce Minister in the 
resolution that has been moved states 
that we should consider the present 
trends in the export trade of India 
and the state of the textile industry 
which contributes materially to that j 
trade. I should like, with your par- 1 
mission. Sir, to just present a few 
figures which I have culled from 
official statistics. They serve to 
underline the seriousness of the 
situation, and before one suggests 
any prescriptions to be followed it 
-would be proper to have a correct 
diagnosis. The total exports were of 
the order of Its. 504 crores in 1957-58 
as compared to Rs. 637 crores in
1956-57 and Be. 941 crores in 1956-56.
If these exports are compered with

earlier years it will be found that in 
1954-55 our exports were of the value 
of Ks. 596 crores, in 1953-54 Ri. 839 
crores and in 1952-53 Rs. 603 cron*. 
I exclude the year 1951*52 which 
was the year of the Korean War when 
we achieved a maximum export 
trade of the value of Rs. 732 crores.

What is important to remember,— 
and I think it is proper that I should 
refer to this fact at the outset,—is 
that while exports are currently 
around the 1952-53 level, imports 
have arisen from Rs. 633 crores in
1952-53 to Rs. 1,175 crores in 1957-58. 
In fact. Government imports, apart 
from food and defence, for almost en-
tirely for developmental purposes. 
These have gone up from Rs. 100 
crores in 1952-53, Rs. 130 crores in
1953-54 to about Rs. 493 crores in
1957-58 and probably currently, they 
are running at a higher rate. In short, 
while exports have remained around 
the same levels, imports have very 
nearly doubled.

This is reflected in the trade 
balance, which has worsened over 
the last five years. In 1952-53 the 
adverse trade balance was Rs. 31 
crores, whereas in 1957-58 it was 
Rs. 580 crores. Let us realise that 
we as a nation could afford this only 
because we had accumulated savings 
in the form of sterling balances. But 
these have declined now from Rs. 746 
crores in 1955-56 to about Ra. 180 
crores, and this decline is in spite of 
the withdrawal of 200 million dollars 
from the International Monetary 
Fund and the accelerated repayment 
of pension funds from the United 
Kingdom under the Pension Resettle-
ment from the United Kingdom and 
other miscellaneous aids.

Obviously this state of affairs can-
not continue. The alternatives would 
be either to reduce imports and/or 
increase exports and/or seek addi» 
tional foreign aid. Already we have 
cut imports down to the barest mini
mum |or the maintenance of our 
economy. The stocks of consumer 
goods and, even mora, the stocks o f 
imported raw materials have m
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down to dangerous levels. No fur- 
ttw  curtailment is possible, and in 
fact, any further increase in indus-
trial production would depend on the 
additional raw materials which we 
can import from abroad. Our import 
requirements are likely to increase 
rather than diminish in the process 
of industrial development which we 
have embarked upon. It would be 
futile to seek relief by a further cur-
tailment of imports. This leaves only 
three courses open to us: either we
seek additional foreign assistance 
and/or we export more, or else we 
reduce the size of our developmental 
effort with all its social and political 
consequences which would be of a 
serious nature.

Let us face the fact squarely, that 
without a considerably larger volume 
of exports our entire developmental 
effort would remain tied up with the 
availability or otherwise of foreign 
aid. No doubt, Sir, foreign aid is 
essential in the early stages of 
development. But ultimately even 
the quantum of foreign credits which 
a country can receive is dependent 
upon its own efforts in the field of 
•sports. Hie servicing of foreign 
loans in the way of interest and re-
payment of capital would place a fur-
ther burden on our balance of pay-
ment in 1960 or roundabouts. By 
the time the second Plan ends, we 
would have an external liability of 
over a thousand crores of rupees and 
the very servicing of this loan would 
entail a net burden of at least Rs. 80 
crores to Rs. 60 crores on an average. 
In some years it probably would be 
much more. This provides the con
text for a consideration of our export 
policies. The problem to my mind is 
not one of merely encouraging 
exports. It is really a problem of 
either we export or we stagnate. For 
some years to come, we will be 
exactly in the same position as the 
United Kingdom in the immediate 
postwar years was or Japan is even 
today. We will have to live on our 
wniwts and our development will, 
therefore, be conditioned bar our suc
cess in Dm  promotion of exports.

In stark and rough terms this is our * 
position. One>flfth of the value o£ our 
exports is obtained by exporting tea 
Raw materials of all kinds constitute 
one-fourth, and manufactures including 
cotton and jute textiles constitute 
forty per cent. Indeed, unlike a 
number of other undeveloped coun-
tries we are not. fortunately for us, 
dependent on a few primary com-
modities the prices of which fluctuate 
widely. Malaya for instance can 
have a justification for saying that 
becausc its exports of rubber declin-
ed in a particular year it had to face 
a depression. But we have, no one 
else to blame except ourselves for 
our poor performance.

A part of our decline in exports 
has been up to now—and 1 do not 
blame the present Commerce Minis-
ter but ourselves for what has hap-
pened—the result of our policies. The 
classic example is of course the 
export of vegetable oils. Because of 
our restrictions on exports, our export 
earnings declined from about Rs. 40 
crores in 1955*56 to a mere bagatelle 
of about Rs. IS crores in 1957-58.

•
Shri Ranga: Much earlier it used 

to be much better.

Dr. Rrishnaswami: But I am
narrating the story from 1955-56. By 
the time we released vegetable oils 
for exports, world prices had fallen; 
other suppliers had captured our 
traditional markets and in spite of 
our removal of restrictions very little 
business has been transacted.

In the case of tea we have lost and 
we are fast losing our pre-eminence 
as exporters. By persistently refus-
ing to lower export duties or remove 
them, by encouraging excessive 
wage demands and by allowing the 
State Governments to impose all 
kinds of sundry taxes, we have 
created a new tea industry in East 
Africa. I wish the Government would 
advert to some of the consequences of 
their policies. The result ha  ̂ been to 
create a new tat industry in East
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Africa which is growing in strength 
and which in the next three years 
will bring our whole tea industry 
into jeopardy.

I want the Government of India 
and I want the various State Govern-
ments to realize the seriousness of 
this threat It is in the context of 
this threat that we will have to re-
think our labour policies, our systems 
of taxation and the incentives that we 
will have to offer to various export 
industries. I know it will be sug-
gested that the State Governments 
have the right to levy certain taxes 
and that, therefore, they are availing 
themselves of what is constitutional-
ly permitted. But I am surprised 
that in the National Development 
Council, the threat to the existence 
of an industry should not have been 
brought to the notice of the various 
State Governments, and the serious-
ness of the threat to the tea industry 
in Assam and Bengal should not have 
been brought to the notice of the 
State Governments. Had the serious-
ness of this threat been brought to 
their notice, I am sure that they 
would have acted as patriotically as 
any right thinking citizen would have 
done that they would have been the 
first to realize that some of these 
taxes which they are levying are only 
pennywise and pound-foolish.

Hie plain truth of the matter is 
that in spite of the marginal conces-
sions and encouragements which my 
hon. friend has given quite recently, 
we still tend to accord exports only 
a secondary place.

It is time we realised that exports 
should be given a primary place; it is 
time we realised this, because with-
out doing thus, all talk of having a 
gigantic third Plan would be but 
empty talk. 1 suggest to my hon 
friend, the Commerce Minister, that 
he should take special steps to bring 
about a greater co-operative atmos-
phere not only as between labour 
and capital, but also as between States

and the Centre, and to remind the 
States that the seriousness oI the 
threat has to be taken into account 
by them. If the States do not act with 
wisdom now, in another four or five 
years, our tea industry will be a thing 
of the past.

It is time we orientated the whole 
complex of our policies towards ex-
port promotion. This would imply, 
firstly, provision of special incentives 
to those engaged in export trade and 
those units manufacturing for export. 
The Government has only recently 
introduced certain concessions in the 
shape of special facilities bill market, 
which according to it would give a 
valuable incentive to exporters. But 
if we compare the concessions that 
are given here in India with the con-
cessions given in the U.K., it will be 
found that the concessions provided 
by the Reserve Bank are of a very 
nominal character and do not ap-
preciably offord incentives to ex-
porters

Therefore, I suggest that the pro-
vision of additional facilities to the 
export trade by way of concessional 
finance should be taken in hand by the 
hon the Commerce Minister. This is 
a matter which has to be dealt with 
immediately. I am aware that in the 
Government of India, the rivalry 
between the various departments is 
much greater than the quarrels be-
tween different empires. But when 
the problem in its full complexity, 
faces us and the seriousness of it is ap-
parent, I am sure the hon Commerce 
Minister will bring to bear his tact 
and persuasion on other Ministers of 
the Government and make then 
realise that they can ill afford to 
adopt, a departmental approach that 
there should be a comprehensive ap-
proach to these various problems.

In addition certain other steps will 
have to be taken by the Ministry of 
Commerce. My hon. friend referred 
to the textile industry. I am aware 
of the concessions that have been 
given by the Government. The
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recent concessions given to the textile 
industry, valuable u  they are, do not 
solve the basic difficulties of that in
dustry. We have not permitted the 
textile industry to modernise its 
structure and bring down its costs. 
I realise that in this matter, we are 
laced with certain social difficulties. 
I realise the value of employment. 
But surely, and this is a point of view 
which I wish to put forward to those 
who are interested in the welfare of 
labour, it is time that we emphasised 
the value of productivity. In the 
history of many countries, it is with 
the increase in productivity that there 
has been an increase in employment 
opportunities, and often—I do not say 
that we should commit ourselves 
always to it—we would have to strike 
the balance in favour of producti-
vity.

Shri Tangamanl: Are you suggest-
ing that the productivity has fallen 
now?

D r. K rM iaaew am i: Yes, producti-
vity in the textile industry is low 
compared to what it would have been 
if the machinery had been modernis-
ed. I am certain that if automatic 
looms had been installed there would 
have been an increase in productivity.

Mr. Deputy-Speaker: The hon.
Member must continue addressing the 
Chair.

Dr. Krishnaswanl: 1 am addressing 
them through you. I would not dream 
of addressing them direct

M r. Deputy-Speaker: He is turn-
ing his face to that side.

Dr. KrMmaswaml: I am certain that 
when we are dealing with producti-
vity, we have also to take into con-
sideration the questions of employ-
ment But it is possible to over-stress 
this factor of unemployment If
6,000 or 7,000 people are unemployed 
as a result <rf rationalisation, we 
should find alternative schemes for 
absorbing them in other employments.

That is what we should do. Because 
if there is a possibility of increasing 
the productivity of the textile indus-
try, there is also a possibility of our 
seeing to it that these 6,000 or 7,000 
unemployed are absorbed in alterna-
tive occupation, and for achieving this 
our thought-process has not started 
functioning. We must realise that 
there will be many difficulties in our 
exports increasing in different areas 
of the world. We must realise that 
there will be keen competition from 
China. There is going to be keen 
competition from Japan. Indeed, we 
would have to meet these threats by 
organising and putting our house in 
order, by organising our industry in 
a more efficient manner. It serves no 
purpose to adopt a doctrinnaire ap-
proach

My hon. friend stressed the fact of 
the State Trading Corporation having 
played a notable part Now, the State 
Trading Corporation may have many 
achievements to its credit. But cer-
tainly increasing the export trade of 
our country is not one of its achieve-
ments. Indeed, when the time comes 
for this House to have a discussion, of 
the State Trading Corporation's ac-
tivities, I venture to think we will 
have a lot to say on how that body 
can be improved upon and what steps 
should be taken to give it a new life 
and dynamism instead of making it 
purely bureaucratic and all envelop-
ing in character.

But it is not so much the creation 
of new bodies that is important It is 
the approach to this problem that is 
important. I venture to think that the 
Prime Minister, who has been sug-
gesting that those who want the Plan 
to be curtailed are doing a disservice, 
—I venture to think that the Prime 
Minister should take a more intimate 
interest in how these exports should 
be promoted that he should see to 
it that in the National Development 
Council these matters are brought up 
for consideration before the various 
States representatives. The larger the 
volume of our exports, the greater
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would it be possible for us to have a 
larger Plan. Indeed, the real enemy 
of the Plan is not this or that individu-
al but the atmosphere of stagnation 
that threatens to creep and over* 
whelm us today and which can be 
transformed only by increasing our 
exports,
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?tpt v f^ r r  ?tt?t «ftr ♦
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%  wara^^fer •r̂ pft- <rpft |  fv  s*n*
# $ a fa %  ait ft? v »  «ftr wrraT 
anrc *i3r £  artr v t f  zWt, ***** 
w m  a f t r  f t a f t  a fttft  f  'S 'l + I  
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3^5t * m  fPTT w ■eprf f  ?rar t^F 
^R ft an^ft irf far arrf ^nrrtt 
#ann#t f t  5*tair v s rrt an^ ^apnrft 

aifry ^  ?ft W  
art*r fa r t  $ *n  ? a m  p r v tv f  
jfWftw f  «fft ?»r ftw w  <w q r wtf 
ffsfr $  v t f* r t fW  * i  ffar 
ar^<t $  anwr |  fir $ r  t f m  *  « w  
mw ftw w  % 9n *K v fa  i f*rrt 
W  ipF wt w  w iw  ^Nr



$ 0 9  Pimmtt trends to the 
Export Trad*

fTO  * 0 ^  *
w a ff t c t  <rtf wwrro *t»ir 
n f^  i frtr 'trRrfkw *ft

ww ssrnft | «ftr ^  tw - 
erw<nftrtt wtftt , ^  qr 
w pw  t |ht  s% vm rw
imHT ’Jffipf I 4  *Pf^fe
fr n* fMhw w n  'ttprr fa  tw - 
z m  % 3 ! t o  *ftr TO»flr w rfatf 
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wptt sî lf 1 1 v^pft ryts I  , ^  
t ^ H Z T f w ^ ^ r * r t l ‘ * J r f r  % « n r^  i(t 
fSpfer fa*rr «rr «ftr firPwex. vY 

fiwr ’N t  |  » i w i f w  % tit* 
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•MEDICAL STUDENTS

Shri Harish Chandra Mathnr (Pali): 
I am so grateful to you for allowing 
this half an hour discussion which 
raises a point of great concern to us 
in Rajasthan in a particular part, 
and which also raises an issue of great 
national importance to my mind.

I put a very simple question to the 
hon. Minister ashing him the number 
of graduates in the medical colleges 
who are taking their course at present 
and our capacity for training in medi-
cal science. I also asked him what 
was the expenditure which every

s nwraanacR i« i»

*8alf‘ «n*Hour Discussion.




